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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCIH, NEW DELHI

0O.A. No. 521/2024

In the matter of:

News item titled "A Sangam of filth and apathy this wasteland
actually exists in Delhi" appearing in The Times of India" dated
07.03.2024.

STATUS REPORT ON BEHALF OF THE RESPONDENT
/IMUNICIPAL CORPORATION OF DELHI.

I, Rahul Saraswat S/o Sh. SC Sharma, Age about 54 years,
Executive Engineer, EMS Department, Central Zone, Municipal
Corporation of Delhi, on behalf of the Municipal Corporation of

Delhi.

I, the above named deponent do hereby solemnly affirm and

declare as under:-

. That I am presently posted and Executive Engineer, EMS
Department, Central Zone, MCD, New Delhi and is conversant
. with the facts of the case based on the official records maintained
by the department, am as such competent to depose thereto.
. That the deponent being aware of the facts of the case on the basis
of record available in the office and having read and understood the
contents of the aforesaid Petition, is competent to depose by way of
the present status report in my official capacity as state above.
. That the present matter is registered suo-motuon the basis of the
News item titled "A Sangam of filth and apathy this wasteland
actually exists in Delhi" appearing in The Times of India' dated
07.03.2024 and the matter relates to the slow sewer work, poor
condition of internal roads, and lack of garbage collection in
SangamVihar, Delhi. As per the article, in the area internal lanes
are broken, garbage is strewn nonchalantly on vacant lands, and a
pervasive foul smell is in the air and roads. The article alleges that
these residential areas lack good roads, clean drinking w

ater,
working sewage systems, medical facilities and security



13

4. The article further states every monsoon the drains are chocked and
road get flooded with dirty, stinking water. The garbage vans do not
come sometimes for three to four weeks. It states that the rampant
unplanned constructions have left SangamVihar congested and the
main road of Mangal Bazar is a nightmare for pedestrians. The
article also alleges that the drains in the area have not been desilted
and hence the water flows into the shops.

5. That it is submitted that the construction and maintenance of sewer
does not fall in the domain of MCD, as the same lies with DJB, as
per Delhi Water Board Act 1998. As regards to development works
i.e. construction of roads/lanes etc. in unauthorized colonies lies
within the domain of Irrigation & Flood Control (I&FC) and Delhi
State Industrial and Infrastructure Development Corporation Ltd.
(DSIIDC) as per order of UD department dated 23.10.2017. Copy of

the order of UD department dated 23.10.2017 is annexed herewith as

Annexure-A.
As regard to Collection and Transportation of MSW, the response of

MCD is as under: -

SangamVihar is an unauthorized colony consisting of three wards

namely:-

1. 168 (SangamVihar-C)
2. 169 (SangamVihar-B)
3. 170 (G-Block SangamVihar, Part of Tuglakabad Extension)

6. The MSW generated in all these wards of SangamVihar is about 35-
40 MTD. It is worth mentioning that there is no
Dhalao/FCTS/Secondary Collection Point in ward 168 & 169 due to
space crunch as such lifting and disposal of MSW poses a great
threat to MCD.

7. The nearby Fixed Compactor Transit Station (FCTS) is at MB Road
in adjoining ward no. 170. The detail of Men & Machinery deployed
by MCD in SangamVihar for Transportation and collection of MSwW
is as under: -

ﬂTM

AL SINGH
/ RAMgELHI e
Regd. No. 16973

Valid upto 02-02-2¢
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S. Ward | No. of Tippers | No. of Sanitation
No. | No. deployed Workers
1 168 14 102
2 169 13 95
170
3 4 40
(Part)
Total 31 237 J

8. That in narrow lanes and by lanes, garbage is being collected on

7/ R pAL ;h

‘ DELHI
Regd. Ne. 16973
ahd upto 02-0

daily basis through Auto Tippers and through manual rickshaw
of private rag pickers/garbage collectors.As there is no open
land available in SangamVihar as such there is no Secondary
Collection Point in the area. Placing of bins is also not possible
as emptying the same requires Refuse Collection Cum
Compactor Vehicle (RCV) and the movement/maneuvering of
the same is not feasible in narrow lanes of SangamVihar.The
collected garbage through auto tippers is transported to the
nearby FCTS located near Jamia Humdard University, MB Road
falling in ward no. 170. (Tuglakabad Extension), where the
segregation is carried out i.e. Glass, Plastic etc. is segregated.
The dry waste is transported to the Waste to Energy Plant
(WTE) Tehkhand and the wet waste is transported to the
compost plant Okhla.

That auto tippers also deployed in second shift wherever
required, as per the requirement of work. As there is no MCD
land available for Dhalao/Dustbin/FCTS and for placement of
garbage bins hence there is no Secondary collection point in the
arca. Entire garbage collected through Auto Tippers/ Manual
RickshaW is transferred to the FCTS existing near Jamia
Humdard University, MB Road falling in ward no. 170.

uglakabad Extension).

¥
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10. That after carrying out the survey in the arca an open land of
DDA measuring 1000 sqm was identified at shooting range road
between G Block MC Primary School and DDA Nursery
forconstruction of Fixed Compactor Transit Station (FCTS),
Material Recovery Facility (MRF) and Waste Composting Units
(WCUs). In this regard letters bearing no. EE (EMS)
CNZ/SDMC/2021-22/381 dated 17.12.2021 (Annexure-B) &EE
(EMS) CNZ/MCD/2022-23/270 dated 26.10.2022 (Annexure-C)
have been issuedregarding the same. Further letter from
Addl.Comm.(Engg.)yMCD addressed to the Vice Chairman,
DDA bearing no. Addl.Comm.(Engg.)/MCD/2024/D-47 dated
23.02.2024 (Annexure-D) has also been issued. A letter from
DC/CNZ addressed to the Commissioner (Land Disposal), DDA
has also been issued vide no. 192/DC/CNZ/MCD/2024-25 dated
27.07.2024 (Annexure-E)for issuance of NOC for construction
of the above facilities by MCD.

11. That inspite of the constraints and hardships being faced in

RAMgé\b-S&NGH * SangamVihar area all possible efforts are being made by MCD
Regd. No. 16973

for proper upkeep of the area and to maintain proper hygienic

conditions. @\/r

2 3 AUG 2024 RESPONDENT

DEPONENT

Verified at Delhi on this day of August-2024 that the contents of

the above affidavit are true and correct to the best of my

knowledge and nothing material has been concealed t@;ﬁ}n.

k}/(),/ . RESPONDENT

- @ DEPONENT

g T2, !
Qf«%er-"' S
9 EPRTIEIDA YAY PR A ANin
£ Ko Spegsang”
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/f.' < .,(‘_)Ur,/lc&
- -
GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI \
DEPARTMENT OF URBAN DEVELOPMENT
(UNAUTHORISED COLONIES CFELL)
0™ LEVEL DELHLC* WING DELIITSACHIVALAYA
1P ESTATE NEW DELHI-110002

FONO T AUCOIN Palioy Pant 1o/ ‘B o= 3‘9L(/»{ Dated 93‘/”730.(_71

ORDER

Puesuant o approval o Cabinet vide decision No o 25006 dated 06 09 2017, 1t s
decnded o entust the development works i Unauthonized Colonies o Irrigation & Flood
Contal Department (1&FC) i addition to Delhi State Industrial and  [nfrastructure
Carporation L (DSHDC) - a partial modification of Order No F. No.I-33/UC/UD/
Palicy. 077 Pant Fles CD- 021297485/350-361 dated 10/03/2016 vide which development
warks i Unauthonized Colonies where allocated to the DSIIDC as sole agency for

exeaution o all development waorks in the Unauthorized Colonies.

Rest ol the contents of the Order dated 10/03/2016 will remain the same.

Thus issues with prior approval of THon'ble Lt. Governor, Delhi. R% -
el
(Lalshmi Krishnan)
Deputy Secretary (UC Cell)

Cuopy ta:-

[ he Secretary, 1&FC Department, 5/9 Under Hill Road, Delhi.

I'he Managing Director, DSHDC, Connaught Place, New Delhi.
Che Principal Secretary, PWD, 5% Level, Delhi Sectt., Delhi.

Ihe Commuissioner, SDMC, Civie Centre, Minto Road, New Delhi.
1 he Commissioner, NDMC, Civie Centre, Minto Road, New Delhi.
I he Commussioner, FDMC, Udyog Bhawan, Patparganj, Delhi.
[he CLO, Lal Board, Varunalaya Jhandewalan, Delhi

e CLO, NDPL, Kingsway Camp, Delhi.

o Ihe C1O, BSES. Nehru Place, New Delhi.

(0 The €1 O, BYPL, Karkardooma, New Delhi.

(1 1 he Deputy Diecton (Plg) UD Department, GNCT of Delhi.

|
hl
' 3
]
O

g
J

Copy for inlormution to:
e Prncipal Secretary to Hon'ble Lt Govemnor, Raj Niwas, Delhi,
| he S e ial Searetary to [Hon'ble Chiel NﬁniSlcr. Govt. of NCT ()fDC"li,
' e Secretary 1o Hon'hle Minister UD, 7" level, Delhi Sectt., New Delhi.
Phe IPS o Poncipal Searetiny, LD, g level, Delhi Secit., New Delhi.
~3a\e\]
" (Lakshmj Krislumn)
c
puty Secretary (UC Cell

TRU&COPY

R —
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South Delhi Municipal Corporation u\(-.--"'
()N:lcc of the Excentive Englucer (1XMS), Central Zone N

Roam No. 504, Zonal Office Dullding, Lajpat Nagar, New Delhi

No. EE (EMS)/CNZJSDMC2021-221 3G

Dated: - /7,/,)_(/,/
]‘ll‘

maawmu b

4
The Cunuuissiunct (Land Managemem$
Delli Development Authority

2™ Noor, Vikas Sadan, INA Market
New Da2lln

Subject: - Construction of Fixed Compactor Transfer Stations (FCTS) at shooting range

road between G Block SDMC primary schoal and DDA Nutsery for
managing the garbage of the area.

Sir,

“South Delhi Municipal Corporation”,lis under statuary obligation of providing basie
ameniues to the people of Delhi. Hypienic and sanitary conditions are one of the basic amenilies

SD,\K{ is trying all its best effonts 1o make Delhi Glean under, *Swachh Bharat Mission™ as et
Municipal Solid Waste (MSW) handling rules 2016

1t is reported that a huge quanuty of y_:ubalgc generating from Sangam Vilar Ward 85,84
& 83 of Central Zone SDMC. The collecied parbage is presently being removed and disposed ol

10 Waste-to-Energy Plant/SLF site by SDMC. However, the quantum of gatbage and iivegulat
unung of garbage generation makes pacbaee removal process quiet cumbersome. To upheep the
area in a befitting manner, SDMC proposes to construct Fixed Compactor Transfer Stations
(FCTS) for efficient collection of garbage and for proper disposal of MSW from the area

In this regard, an inspection of Ward S]-S| (SangamVihar C) was carried vut by Deputy
Commissioner Central Zone on 9-08-2021 During the inspzction it was [ound that there s an

open site of garbage at shooting range road lvc'.\\i]'cn SDMC primary school and DDA Murwrs,
and due 1o the huge quantity of parbape at thig site, the garbage splls over the woad Ty
submitted that a huge quantity of garbage peneriting {rom Sangam Vihiar Wands 83,808 83
however there is no any FCTS and Dhalao in this irea to manage the parbage
i
|
It has heen observed that to make hygienic condifion & furtlier proper disposal of WISW
from the arca, it will be appropriate to constiucll FCTS at the above mentioned ocanon e
<hooting range road between G Block SDMC puuury schaol and DDA Hwmsers he vonvept of
FCTS is a new concept and results i the garbage gewing callected waconcealed how wher by
. i .
the parbage is not visible to the public as well as its surroundings i the boxrcontuner also el
in a neat and clean area.
f . s
Since the said land belongs 10 DDA and no other sutahle SHMC md s avalable w e
nearby arey, itis requested that NOC for construction of FCTS at the portion of aiea abont 300
Sl ~ \ 5 \ "
- ary s¢ ; ursery o
Sqim of DDA land hc(._.'.,:}.” (‘,.m(,-d\ SI)M(: Pm‘.‘".”) sehiont and DDA Nugsery atshooting g
rosd be piven 1o SDMC, in larger interest of public. \

' LE(EMS CONY

Cnp)’ to:- ' = 4 '
> 18 TS * for hind infonnsiion _

1. PSto Cnmxm.ssl_umr bl)T\TLll'n;:\H) DM, Tor Lind mformiation
2. AddL Commissioner/(Enge/D1Mh
3. E-in-C!8DMC, for Lind information
: f)-rcc[orﬂ)i{t.&ﬁ, for kand u\!nrnmnmu ‘
: rﬂ“;rr:y for kind nfarmanion ‘
y [ ' ) [ atton ‘
6 SE(EMS). f‘;lxrltn‘x?.l :l|.lt‘;\ri:«;11Ictl cvilired |h% preet sl o puksae with 1D

vhect- VICHNTZ s .
7. El/Proiect-2e
2 nbd f»‘lS)Lf\-/ \ | (4\1‘\;"{‘
e L) € vy
| \\
! .

\t

- T —

s

'..--rl-"
ey RT3

R
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Municipa) ¢
Micipa) Corporation of Delni ')

Office of (e 1¢ .
Room no, 50;07[“\““.'-wc Engincer (EMS), Central Zone
v Lonal Gifiee Bldg, Lajpat Nagar, New Delhi

Rsrcr

No. EE (EMS)/CN
=7 Z/M N
To CD/2022-23/ 179-0 Dated: - '),c!)ol;,m)

Th issi
DI;‘ (_ngmssmncr (Land Management)
W Developmeny Authority

2™ Floor, Vik
N ’ as S\ d( .
New Delhi 0, INA Markel

Subject: - . . 5
ject Construction of Fixed Compactor Transfer Stations (FCTS) at shooting
range road between G Block MCD primary school and DDA Nursery

N for managing the garbage of the area.
T, :

- “M{lr}icipnl Corporation of Delli”, is under statuary obligation of providing
bas!c amenities to the people of Delhi. Hygienic and sanitary conditions are one of the
basic amenities. MCD s trying all its best efforts to make Delhi Clean under, “Swachih
Bharat Mission” as per Municipal Solid Waste (MSW) handling rules 2016.

It is reported that a huge quantity of garbage generating from Sangam Vihar Ward
83, 84 & 85 of Central Zone MCD. The collected garbage is presently being removed and
disposed off to Waste-to-Energy Plant/SLF site by MCD. However, the quantian of
garbage and irregular timing of garbage gencration makes garbage removal process quicet
cumbersome. To upkeep the area in a befitting manner, MCD proposes to construct Fixed
Compactor Transfer Stations (IFCTS) for efficient collection of garbage and lor proper

disposal of MSW from the area.

It has been observed that to make hygicnic condition & further proper disposal of
MSW from the area, it will be appropriatc to construct FCTS at the above mentioned
location i.e at shooting range road between G Block MCD primary school and DDA
Nursery. The construction of FCTS would r.csull in the gnllbngc getting collected n a
conccuicd box whereby the gnrb‘ngc is not visible to the public as well as its surroundings
in the box/container also results in a neat and clean area.
Since the said land belongs 1o DDA, accordingly, a letter bearing this (.yl'l'lcr na. EI-
,,_«\15)/CNZ/MCD/ZUZl-::’/JRl dated 17-12-2021, was scn{‘(o Dp/\, to provide NOC [
\"’:;xstrm(ion of FCTS at DDA land between G-Block MCD primary school and DDA
;L.;‘“,\ay at shooting ranee road.
[t s submitted thit, the joint mspection (?flhc said site was carried oul by the MCD
¢ DDA oificials on 15-02-2022, DDA o(ﬁcn_nls gave assurance .fqr.nr(nnpl‘.miu” n
i O e NOC to MCD for the suid land. The copy (f' joint site inspection
) ,erewith tor your reference. However, in this context no official

referent |

v ervalieeil

ceport IS enclose .

o uincatron has heen receved [rom DDA nll date.
CORtd !

s repard, an mspection ol Shuating Range Rond was canned owt by
(13} : * . 3
In 25-10-2022. During the inspection it has been observed that, the

er/MCD on

Comnitssit 1 constiucted at shooting range road between G Blocl: MCD primaty schau!
>y : » e COol . : D, i
C1S mayt ) reome the current Air Pollution in the surroundines. {or bee
: iy A Nygsery, (0 ove A p o I bedler
and DDA N .' Hame Jlection and to maintam the arca neat & clean
e} ‘ s =

vinagemel [
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In view af the above, it is again requested that the NOC for construction ofFCTS
DDA land between G-Block MCD primary school and DDA Nurscry at shooting ragg,
road be given to MCD, in larger interest of public. The owncrshlp Oflhg‘ land shall remaj,
to DDA itselt and in case, the above said land/ any piece of land is required back for som
other activities by the DDA then the MCD shall return back the same.

~
,____,._w_ﬂ‘\

./d\
EE (EMS) CNZ
Encl: As above.

Copy to:-
1. PS to Commissioner, for kind information
Addl. Commissioner/ DEMS, for kind information
E-in-C-II, for kind information
CE (DEMS)/CNZ, for kind information
DC/CNZ, for kind information
SE (DEMS)/CNZ, for kind information

AE/JE (EMS) CNZ, for necessary action
OfTice Copy :

R e P

ISR NV NN

bl
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NNEX-D .

l.l";\
' MUNI , ;
(\‘\fh ORFICE ) :J'll(lll"'l\" CORPORATION OF DELI
A AN Sty L ADDL, COMMISSIONER(ENGG/DENS) 6’ e
e aitinY] o ‘\, tasiud Mlll\llcli\'\‘('l\i‘ Centee, -1 Block (Sth Floor), aende
awalalal Netwn Marg, New Dellu-1Tonn,?
N Al 'nmm.(l"nuu.)h\l( M. ”"“":{':‘, '”'?ji)nm’

3
L]

l.l\. -

Fhe Viee-Chingy man

elhi Dev e i

I‘"\‘llhln Develapient Authority (DDA

ST o, Vil Natlan, INA Market,

New Delli - 1102y

T Ismwnee of NOC from DDA for constraction of FCTS, Wel \le:'
Composting Daits and MRE Centre on DDA Innd sudmeasuring 1000sqm .1.
shoating range voad hetween G-Block MC Primary School and DDA nursery
in Tuglalabud Extension, Ward No. 170, Central Zone,

R\‘.\p\‘\‘h‘d Nir.

Muuicipal Corporation of Delhi (MCD) is under statutory obligation of providing h".sw
amenities 1o the peeple of Delli. Hygicnic and Sanitary Conditions, management and Imndllll&‘!
b NISW e one of the basic amenities, MCD is putting all of its best cfforts to make Delhi
Clean under, o *Swachh Blinrat Mission™ as per Municipal Solid Waslc (MSW) management

and handhing Rules 2010,

It is reported that, huge quantity of garbage generating from Sangam Vihar an Un-
authanized Colony area of Cential Zone is being collected at above mentioned open DDA land.
Phe cellected garbage is presently being removed and disposed off o wasle to cnergy planV/SLF
sites o MCD. However the huge quantum of garboge and irregular timing of garbage genceration
walos sanbage removal process quite cumbersome,

lo upkeep the area in a hygicnic condition and duc to huge quantumy of garbage
veveranon and  collection/disposal of MSW, MCD proposes to construct twin bins fixed
compactor transfer station (FCTS), Wet Waste Composting Unit and MRF Centre for efficient
ollection and proper disposal of MSW from the Sangam Vihar area on DDA land at shooting
ranpe soad in between G-Block MCD Primary School and DDA Nursery. In this regard, a joint
ppection of the said site was carried out by the MCD and DDA officials on 15.02.2022.

Suce the said land belongs 0 DDA and there is no other suitable and appropriate land
soailable i the neachy wea, it is requested that NOC for construction of FCTS, wCu and MR
 entre at the above mentioned locations, having area about 1000sqm, be given 1o MCD in Iz
natciest ol public, + T lger

I i the above said land/any picce of land is required buck for some
DDA ten the MO shall return back the sume, The ownership of this land Wi
DDA Rangh sketh ol the location s also attached,

other activitics by
Il remain with the

a/ Yourg sinclrcly
TAUE coPY Q’Wfl

N ol
Adaly f'mun-iu:, Km(’\h“\h“nl)

T VINIC Y
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) Municipal Corporation of Delhi m\/
||y
IV

. {f/i’ Ofi:icc of the Deputy Commissioner, Central Zone \
e, - Zonal Office Bldg, Lajpat Nagar-I, Delhi-110024 s 27 A R0
No.192_/DC/CNZ/MCD/2024-25 | o paed 2PDY

To, ‘

The Commissioner (Land Disposal)

Delli Development Authority (DDA)

2" Floor, Vikas Sadan, INA Marlket,

New Delhi - 110023

Subject: - Issuance of NOC from DDA for construction of FCTS, Wet Waste Composting

Units and MRT Centre on DDA land admeasuring 1000sqm at shooting range

road between G-Block MC Primary School and DDA nursery in Tuglakabad

Extension, Ward No. 170, Central Zone.

Municipal Corporation of Delhi (MCD) is under statutery obligation of providing basic
amenities to the people of Delhi. Hygienic and Sanitary Conditions, management and handling ol

MSW are one of the basic amenities. MCD is putting all of its best efforts to make Declhi Clcan
under, or “Swachh Bharat Mission” as per Municipal Solid Waste (MSW) management and

handling Rules 2016.

It is reported that, huge quantity of garbage is generated from Sangam Vihar an Un-
authorized Colony arca of Central Zone on a daily basis. The collected garbage is presently being
removed and disposed off to waste to energy plant/SLF sites of MCD. IHowever (he huge quantum
of garbage and irregular timing of garbage gcncration makes garbage removal process quite
cumbersome considering that both wards of 168 & 169 don’t even have a single dhalao between

them.

To upkeep the area in a hygienic condition and due to huge quantum of garbage penora(;
ar:d coliection/disposal of MSW, MCD proposes to construct twin bins fixed Commuk‘H%x‘llu‘)n
station (FCTS), Wet Waste Composting Unit and MRF Centre for efficien collecti Ry
disposal of MSW from the Sangam Vihar area on DDA land at shooting —— 'On -nn(] proper
G-Blocl: MCD Primary School and DDA Nursery. In (his regard, a joint impcc%- road in betweey,
was carried out by the MCD and DDA officials on 15.02.2022. SPEEOn of the sajq gj(e

Sl.nC(- the said land b'ck.mgs to DDA and there is no other suitap]
tvalable in the nearby arca, it is requested that NOC for construction of 1?(:"](' 4ppropriafe land
. ‘CTS, weu :
: 2 and MRy

Centre at the above mentioned locations, having area about 1000sqm, e o
» D€ given
' MCD,
» 1N lil]'ilcr

1erest 0[[7”1‘”(.‘.

Hon'ble LG also inspected the Sangam Vilar arei o (
1:ding proper cleanliness and take corrective measure (o (i 1;1 )4.()3.2()24
1

TRu‘g coPY
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g . osiopature of A S
jer the stgt

57 (02.202¢4 und e
It t | that & letter dated 23.02 DDA rcgul'di"g above isstu

15 pertinent to mentioned thit ; airman D

o} drman,

N . . s " SR th‘\ltl( 1 - |
Commussioner/Engge /MCD was addressed | e b
) | is required pack for some other ¢
e of land 15 1€

p of this land W

/4///%-

ati Chauhan (IAS)
DC/Central Zoune

1 Jnain with the
In case the above sad TandZany prec ——
DDA then the MCD shall return back the same.

DDA, Rough sketeh of the location is also attached.

The ownershi

Dr. Angel Bh

Copy to:-
\1=” Commissioner/MCD, for kind information
2. Addl. Commissioner/MCD, for kind information
3. X-in-C-Il, for kind information
4. CLE (DEMS)-I], for kind information
SE (DEMS) CNZ, for kind information
6. K (IEMS) CNZ, to pursue
7. Office copy

N

(ﬂ; il

Dr. Angel Bhati Chanhan (IAS)
61(’/ DC/Central Zone

L se— -
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